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NATIONAL COUNCIL FOR TEACHER EDUCATION

NOTIFICATION

New Delhi, the 30th March, 20 I0

F. No. 48-3 (1)12008/NCTE (N & 8).-ln exercise of
the powers conferred by sub-section (2) of Section 32 of
the National Council for Teacher Education Act, 1993 (7~
of I993) the National Council forTeacher Education hereby
,makes the following regulations to amend the National
Council for Teacher Education (Recognition Norms and
Procedure) Regulations, 2009, namely :--,

1. These regulations may be called the National
Council for Teacher Education (Recognition Norms and
Procedures Amendment) Regulations, 20 IO.

2. They shall come into force on the date of their
publication in the official Gazette.

3. In the National Council for 'Teacher Education,
(Recognition NomlS and Procedure) Regulation, 2009, in
regulation 8, in sub-regulation (5),-
(a) For the words; figures and letters "the'lst day of

April, 2010", the words; figures and letters "the
Ist day of April, 2011 n shall be substituted;

(b) For the,words and figures "Session 20 I0-20 I I", the
word and figur-es "session 20 I 1-2012" shall be
substituted.

HASIB AHMAD, Member-Secy.
[ADVT 1ll/4/131/09-Exty.1

Note :- The principal regulations were published in t~'
Gazette ofIndia, Extraordinary, Part 1fI,Section 4,
vide number F. 51-V2009-NCTE (N&S), dated the
31st August, 2009.
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